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BEFORE THE HON'BLE NATIONAL 

GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

 

Original Application No.  248 of 2024 

(SZ) 

 

In the Matter of 

 
NEWS ITEM TITLED PUDUCHERRY GAS 

LEAK 3 DEAD TWO HOSPITALISED AFTER 

INHALING TOXIC GAS IN WASHROOM 

APPEARING IN THE NEWS MINUTE 

DATED 12 06 2024 VS CENTRAL 

POLLUTION CONTROL BOARD THROUGH 

ITS MEMBER SECRETARY 
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